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the buildings occupied by Indian Visa
Office in Rajshahi are made in Pak-
istan currency. Our Deputy High
Commissioner has already issued on
February 18th, a Press Note to this
effect which was published in all
local news-papers in Dacca. He has
also lodged a protest with the Gov-
ernment of East Pakistan.

Indo-Pakistan Agreement on Visas

*832. Shri Raghunath Singh: Will
the Prime Minister be pleased to state
whether it is a fact that the Pakistan
Government have not so far ratified
the Indo-Pakistan draft agreement on
visas of 19557

The Parliamentary Secretary to the
Minister of External Affairs (Shri
Sadath Ali Khan): The Pakistan Gov-
ernment wrole to the Indian High
Commission on 28th May, 1857—two
years after the Agreement was signed
—~-proposing certain amendments to
the agreed recommendations. As these
amendments did not effect any liber-
alisation of the existing visa Scheme,
but in fact, constituted a retrograde
step, the Government of India could
not accept them.

Rudget of West Bengal Government

J Shri Bimal Ghose;
\ Shri Biren Roy:

‘Will the Minister of Planning be
pleased to state:

*833.

{a) whether there is any truth in
the report as published in the Amrita
Bazar Patrika, Calcutta cdition, of
16th February, 1958 that the presenta-
tion of the complete budget of West
Bengal would be delayed as the State
Gévernment has not yet been definite-
ly-informed of the money it is to get
from the Centre during the ensuing
financial year;

{b) if so, the reasons for this delay
in intimating to the West Bengal Gov-
ernment the money it would receive
from the Centre; and

(c) whether similar delays have
occurred in regard to other State Gov-
ernments?

The Parliamentary Secretary to the
Minister of Labour and Employment
and Planning (Shri L. N. Mishra): (a)
and (b). Discussions with the West
Bengal Government regarding the
State Plan for 1958-58 were held on
the 16th and 17th December, 1857. As
no Minister from West Bengal was
able to attend these discussions, cer-
tain questions relating to the West
Bengal Plan for 1958-59 had to be
settled by subsequent correspondence.
The total amount of assistance to be
given to the West Bengal Govern-
ment was intimated in a communi-
cation dated the 4th February, 1958.
The West Bengal budget was pre-
senied on the 18th February, 1958.

(¢) For all States, the assistance to
be given for 1958-59 was agreed dur-
ing the discussions or was intimated
soon thereafter.
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Contributions to Political Parties
by Companies

°§35 f Shri H. N. Mukerjee:
'\ Shri Muhammed Elias:

Will the Minister of Commerce and
Industry be pleased to state whether
Government maintain a record of
contributions to political parties as
shown in the profit and loss accounts
of the various companies during 1956-
57?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
No, Sir. It is not possible to do so, as
the profit and loss accounts of com-
panies do not at present always dis-
close these contributions.

Sivraman Committee

*“836, Shri Panigrahi: Will  the
Minister of Planning be pleased to
state:

(a) whether additional development
schemes regarding minor irrigation.
pumping sets, renovation of tanks for
pisciculture, grain golas, fleod control
and Nationa! Highways were recom-
mended by the Sivraman Committce
for meeting drought situation in
Orissa;

(b) what was the amount ot aid
recommended for Orissa under the
above schemes; and

(c) the amount of money advanced
so far to Orissa under all thesc
schemes by way of interim assistance
to the drought affected State?

The Parliamentary Secretary to the
Minister of Labour and Employment
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ang Planning (Shri L. N. Mishra):

(a) Yes, Sir.

(b) and (c). A statement is laid on
the Table of the Lok Sabha. [See
Appendix 1V, annexure No. 110.]
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